TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART-I, SECTION-I)

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE
DIRECTORATE GENERAL OF FOREIGN TRADE

PUBLIC NOTICE No.70 (RE-2008)/2004-09

New Delhi, Dated the 29th August, 2008

In exercise of the powers conferred under paragraph 2.4 of the i:oreign Trade Policy, 2004-09, the Director General of
Foreign Trade hereby makes following correction in Public Notice No. 57 (RE-2008)/ 2004-09 dated 01.08.2008:-

The words “to EOU/SEZ Units” and Chapter “7” appearing in 5t and 61" line may be treated as deleted ab-initio.

2.  This issues in the public interest.

Sd/-

(R. S. Gujral)

Director General of Foreign Trade and

Ex-Officio Additional Secretary to the Government of India



(Issued from F. No. 15/AMO08-09/DBK CELL)
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